FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
INDORE FIRE BRICKS PRIVATE LIMITED

1. Name of Corporate Person INDORE FIRE BRICKS PVT LTD
2. Date of Incorporation of Corporate| 04.07.1985

Person
3. Authority under which the Corporate Registrar of Companies, Gwalior

Person is Incorporated/ Registered

4. Corporate Identification Number of U28113MP1985PTC002926

Corporate Person

5. Address of the registered office of| D-4 SEC-C SANWAR ROAD, INDORE,
Corporate person Madhya Pradesh. India.452001

6. Liquidation Commencement Date of 07.12.2024

Corporate Person

r Name, Address, Email Address,| Name: Navin Khandelwal
Telephone number and Registration
number of the Liquidator Address: 206, Navneet Plaza, 5/2, Old Palasia,
Indore, Madhya Pradesh-452018

Process Specific mail id:
liquidator.firebricks@gmail.com

Mail id Registered with IBBI
website:navink25@yahoo.com

IBBI Registration number: IBBI/IPA-001/IP-
P00703/2017-2018/11301

8. Last date for Submission of Claims 06.01.2025

Notice is hereby given that Indore Fire Bricks Pvt. Ltd. has commenced voluntary liquidation on
07.12.2024.

The stakeholders of Indore Fire Bricks Pvt. Ltd. are hereby called upon to submit a proof of their
claims, on or before 06.01.2025, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only.

All other stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
Whand, Y
b,

—3

3
Navin Khandelwal - *
IBBI/IPA-001/IP-P00703/2017-2018/1148
Date: 10.12.2024

Place: Indore
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GCPL stock slips 9% on
weak growth guidance

Shares of most other FMCG firms end with losses of up to 4.1%

SIRALI GUPTA
Mumbai, 9 December

he National Stock Fxchange

I (NSE) Nifty FMCG Index was
down over 2 per cent in
Monday’s trade, dragged by Godrej
Consumer Products Ltd (GCPL),
which lost 10.8 per cent and
recorded the day’s low at ¥1,101.65
per share, before closing with a net
decline of 8.82 per cent at *1,126.50.

The selling pressure in the stock
came after the soap-to-home
insecticide maker said it expects a
flat underlying volume growth and
mid-single-digit sales growth in
the domestic market in the
October-December quarter (Q3) of
2024-25 (FY25). This impacted
other fast-moving consumer goods
(FMCG) stocks too.

At close, the Nifty FMCG index
was down 2.2 per cent at 56,460.6. In
comparison, the Nifty 50 was down
0.24 per centat 24,619. On the FMCG
index, 14 stocks declined, and one
advanced. Among others, Tata
Consumer Products shares were
down 4.13 per cent, while Dabur,
Marico, and Hindustan Unilever
shares were down over 3 per cent.
Colgate-Palmolive fell 2.87 per cent.

According 1o its filing, GCPL
belicves that duc to an increasc in
soap prices, unseasonal rainfall, and
a slowdown in sales of its home
insccticide segment, flatunderlying
volume growth and mid-single-digit
sales growth in the domestic market
are expected in Q3. Both segments
jointly contribute to two-thirds of
GCPL’s standalone revenue, which
is primarily income from operations
in the domestic market. However,
the rest of the portfolio is demonstr-
aling good performance and is
expected to deliver double-digit
underlying volume growth, GCPL
said in an update on business con-
ditions and quarterly performance
to the exchanges.

“I'he demand conditions in India
have been subducd for the past few
months, which is evident in FMCG
market growth,” it said.

ALL FELL DOWUN
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QUANT FUNDS

HIMALI PATEL

SBI Mutual Fund recently
launched the SBI Quant Fund.
Its new fund offer (NFO)

(As on December 9) MP (%) One-day change (%) opened on December 4 and
Godrej Consumer Products 1,127.9 -8.8 will closc on December 18.
Tata Consumer Products 934.0 [ B C“""?““St l%l “Cll“d 1?[‘1’1“565 ‘['“a"'

- age quant funds with assets
Marico 607.8 I .1 worth9,013.6 crore,
Hindustan Unilever 2,400.8 I -3.3 What funds?

- a fun
Dabur India PG I -3.2 Quant funds adopt a systematic,
Nifty FMCG 56,460.6 . -2 rules-based approach to stock
Nifty 50 24 619.0 1-0.2 selection and portfolio manage-
,619. b

CMP: Current market price

Source: Bloomberg

A surge in palm oil and deriva-
tives prices, with a year-on-year
increase of 20-30 per cent, has
impacted the soap category, which
represents one-third of GCPLs
standalone business revenue.

“L'opartly offset the cost increas-
cs, we have taken price increascs,
reduced the grammage of | key packs
and reduced various trad

ations in standalone business” and
are transitory, not structural.
“Hence, the management

remains focused on navigating these
near-term challenges while main-
taining strategic investments for
long-term growth, as these negative
trends are likely to persist for a few
months,” the filing added.
Amongbrok JM Financial

said the Godrej Industrics group
FMCG arm.

Such pricing actions typically
have minimal impact on category
consumption but result in reduced
inventory across wholesale and
household pantries, it said. The
company expects volume growth
normalisation following price stabil-
isation over the next few months, in
line with historical patterns.
Moreover, delayed winters in the
North and cyclones in South India
have slowed down sales in the home
insecticide segment, which also con-
tributes one-third to the company’s
standalonc business.

The company management
believes these are “exceptional situ-

has maintained a ‘buy’ call on GCPL
but has cut the target price toI1,415
per share from31,500. The brokerage
has also cut its FY25 through 2026-
27 (FY27) earnings estimates by 4-7
per cent to factor in weak margins
in Q3. JM Financial believes current
challenges are more transient in
nature and the stock
remain lacklustre until sig;
improvement become visible.

KotakInstitutional Equities, too,
has maintained an ‘add’ rating but
has cut the fair value 101,365 from
1,500 per share. Analysts at Kotak
have reduced their FY25-27 esti-
mated carnings per share by 1 per
cent and trimmed their revenue
forecast by 1.5-2 per cent.

ment. They normally don’t rely
on fund managers to decide
where to invest.

“I'hey utilise mathematical

2% YOUR
MONEY

Algo-driven approach
eliminates human
bias, risk of style drift

Kumar, head of research,
Fundsindia.

"These funds are predomi-
nantly large- or flexicap-
oriented.

Howdo they work?
Quant funds define a stock uni-
verse and then apply specific
filters. “They might, for
instance, only include stocks
with at least a five-year track
record, and market cap and
return on equity (RoF) above a
threshold limit,” says Kumar.
Next, individual stocks’
weights in the portfolio are
decided. “These could be

decided based on criteria such
as valuation ratios, profitability
growth, liquidity, price per-
formance, ele.,” says Kumar.

Portfolios are rebalanced at
predetermined intervals. Fund
managers intervene only in
cxtreme situations.

Nohumanbiases

A rule-bascd mcthodology
makes these funds objective in
their approach. “Quant funds
eliminate emotional biases and
subjectivity,” says Singh.
Algorithms also allow for swift
responses to market changes,
ensuring adaptability.

Such funds tend to be
consistent. “With a human
fund manager at the helm, in
case of underperformance,
there is always the risk that they
could change their style,” says
Kumar. Quant funds are devoid
of this risk.

“The focus on identifying
high-quality companies with
lower volatility results in better
risk-adjusted returns relative to
the market over the long term,”
says Harish Krishnan, co-chief
investment officer (Co-CIO) and
head equity. Aditya Birla Sun
Life Asset Management
Company (AMC).

These funds have better sell
discipline. “If the stock hits the

signals, it moves out of the
fund,” says Krishnan.
Additionally, quant funds typi-
cally have lower expense ratios.

Flawed model, poor results
A rigid, rules-based approach
can hindcr adaptability. “T'unds
that blindly stick to rules may
not react appropriately to mar-
ket developments where fund
manager discretion is called
for,” says Kumar.

The quality of the underly-
ing model is crucial: a flawed
model can lead to poor results.
“Aset of rules that does well in
current market conditions may
become outdated in a few years
as markets evolve, unless
updated,” says Kumar.

New quant funds are often
marketed using back-tested
data. “A model that has yielded
good back-tested results may
not perform as well in actual
market conditions,” says
Kumar. Execution challenges,
such as the non-availability of
stocks at the price suggested by
the model (due to liquidity
issues) can affect performance.
Many quant funds also have a
limited track record.

‘Who should invest?
Quant funds are ideal for inves-

tors with a quantitative bent.
“Those who prefer a data-

models and algorithms to guide
their investment decisions,”
says DP Singh, deputy manag-
ing director & joint chief execu-
tive officer, SBI Mutual Fund.
Experts compare them to
sclf-driving cars. “Like sclf-driv-
ing cars, these funds also run
autonomously on pre-pro-
grammed instructions with
minimal human oversight. A
human takes over only in rare
cases, when something unex-
pected happens,” says Arun

FEW FUNDS HAVE A FIVE-YEAR

driven, analysis-based approach
should go for them,” says Singh.

TRACK RECORD

Corpus Returns (%) Krishnan highli; their
Fund (fcrore)  Teyear 3-year 5-year | suitability for long-term wealth
Quant Fund  2,428.2 27.1 21.3 NA builders who can tolerate mar-
- ket volatility. Cost-conscious
Axis Quant Fund 1,091.8 20.9 145 NA investors may also find them
DSP Quant Fund 1,069.8 18.8 9.0 15.5 | appealing.
Kotak Quant Fund 845.9 30.0 NA NA tﬁﬂf;?ﬂf;ﬁgom?endfgmiﬁ?g
until a fun lcvelops a three-to-
360 ONE Quant Fund 561.8 332 243 NA_ | fivesyear track record. He also
Nifty 200 TRI NA 25.1 16.3 19.0 warns against going for funds

Reurns are for growth-regular plans. Above one-year ret
Only funds with atleast a one-year return included.

with frequent rule changes or
high human intervention.

turns are in CAGR
Source: Navigation RA

Whatisachargebackincreditand debit cards and how does it work?

Chargeback is a process for with Review: 'The issuing bank informs the merchant of
wherein a consumer Fraudulent transactions: productsiservices: When reviews the dispute. If the chargeback.

requests their bank to Unauthorised use of a products do not meetexp- | deemed valid, it issues a Evidence submission: If con-
reverse adebitorcredit | cardholder’s information. ectations or differ from provisional credit to the testing, the merchant
card transaction, in case | Merchant errors: Duplicate what was advertised. cardholder while init- submits relevant evidence
ofunauthorised transa- | charges or incorrect The chargeback process | iating the chargeback to their bank, which forw-
ctions, non-delivery of | amounts billed. Initiation: A cardholder against the merchant ards it Lo the issuing bank.
goods or scrvices, or Non-delivery of goods: Itcms | notices an issuc with a acquiring bank. Final all: Then theissuing
defective products. paid for but not received. | transaction. Notification: The bank bank makes a final decision.

Read full report here: mybs.in/2dbCOai
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FORMA_
PUBLIC ANNOUN(
(Regulation 14 f the Inss  Bankrupicy Board of India (Velusiar eidasion
of '""Xn.uz..um o7 il
FOR THE ATTENTION OF THE: ERS OF
'INDORE FIRE BRICKS PRIVATE LIMITED
1 | Nanof CarporatePeson INDORE FIRE BRICKS PVT. LTD Notice < hereby
2| Dot pontont D708 iven that Indore
fosert s e BTt
3 Au.m...mde.“hm Regisiva of Comparics, Guatior commenced

Corporate Prson
Liquidation Commencement

of Corporate Person

Name, Address, Email Address,
‘Telephone number and
Registration number of

the Liquidator

Lastdate for Submissin of Claims

D4 SEC :
INDORE, Madhya Pradesh, India, 452001
0712204

Narme : Navin Khandelwal
‘Address : 206, Navncet Plaza, 5/2,
Old Palasia, Indore, MP. - 452018
Process Specific mail id

Iiquidator Srebricks@gmailcom
Malld Regsteed i 101
25yshoo com
1581 Repitration nunber

of Indore Fire
Bricks Pyt. Ltd, arc
hereby called upon
to submita proof
of their claims, on
06012025 to the
liquidator at the
address mentioned.
againstitemn 7.

he financial
creditors shall

TELANGANA POWER GENERATION CORPORATION LIMITED

VIDYUT SOUDHA :: HYDERABAD-82

TNo.e-08/CE/TPC/SE-1/BTPS/EME-16/TGGENC0/2024-25

BTPS - Providing upply o BTPS colony

aranging of stee fghing system and proicing Diesel Generstr sets fo eXencing

alternate power supply at various location in BTPS colony fown ship. at Badradr Thermal

Power Station, Manuguru, Bhadradi Kothagudem Dist Value of the works: 2.17.72,00,000/.
10.12.2024 2t 16:00 Hrs.

OTICE OF LOSS OF SHARES OF HINDUSTAN UNILEVER LIMITED
(Formerly Hindustan Lever Limited)
Regd. Off. Hindustan Unilever Limited, Unilever House, B D Savant Marg,
Chakala, Andheri (East) Mumbai - 400 099
Notice is hereby given that the following share certificates have been reported as
lost/misplaced and the Company intends to issue duplicate certficates in lieu thereof, in|
due course.
Any person who has  vald laim on the aid shares shoul lodge such clam vith the

‘TNo.e-27/CEG/SEG-IIEBA17/BTPS/TGGENC0/2024-25
BTPS - Providing Insurance coverage to the plant assets of BTPS (4 X 270MWV) under
Industial al Risk (1AR) Policy, ncluding insurance coverage for Standalone Public Liabilty
and Terrorism risk for a period of one year from 09.01.2025 @00:00 Hrs. to 08.01.2026

@24:00 Hrs. at Bhadradr Thermal Power Station, Manuguru, Bhadradri
Value of the works: ¥4,13,85,700/. Scheduled Open & Closing Date: 04.12.2024 at 18:00
Hrs. &19.12.2024 at12:00 Hrs.

‘TNo.e-26/CEG/SEG-/E1AZ/RTS-B/TGGENC0/2024-25
RTS-B - Providing of Insurance coverage for the Operational Non-operational, Store tems,
Obsolete spares and Burglary including theft policy for plant Assets of 1X62.5 MW- RTS-B
unit, i

Scheduled Open &

2018/11301
0601205

P
of claims by
electronic means
only

coverage at RTS-B, Ramagundam. Value of the works: 76,60, llﬂll/-
04.12.2024 at 12:00 Hrs. & 21.12.2024 ai 10:30 Hrs.

Company at Office within 15 d:
Name of the| Folio No. |No.of shares| Certificate Distinctive No.(s)
holder(s) (Re.1/.v) | No.(s)
Ratan | HLL2749877| 810 | 5163077 | 886551381 lo 886552190
Kishore 810 | 5221676 [1067378311t0
Rorawal | HLL3715431 | ga50 | 5315763 |1328796521 10 1328805070)
9450 | 5327186 [1396116681 to
0
Place: Harda (M.P.) Dev Bajpai
" jpai
Date: 10-12-2024 (Company Secretary)

by postor

by

T.No.e-2( KTPS VI, 42/EM; 2024-2¢
KTPS-VIl Procurement of LT power cables at Kothagudem Thermal Power Station, Paloncha
Stage-VIl, Bhadradri Kothagudem Dist. Value of the works: ¥42,50,000/. Scheduled Open &

Place : Indore

Date 10122024

3 osindia

bsindia

business-standard.com

Navin Khandelwal

IBBYIPA-001/IP-PO0703/2017-2018/11301

12.2024 at 10:30 Hrs. & 23.12.2024 a1 15:30 Hrs.

SOUTHERN PETROCHEMICAL INDUSTRIES CORPORATION LIMITED

™ P 5
KTPS-VIl - Procurement of Elacmcal Wie Rope Hostofcapacty 10Ton & it 3meters at
Kothagudem Valu
oftho works: 600,000, Schedled Open & Closing Dats: 06122124 at 11:00 . &
24.12.2024 2t 1530 Hrs.

CINL11101TN1969PLC005778
Registered Office: *SPIC HOUSE, 88 Mount Road, Guindy, Chennai 500 032.
Phone: 044-22350245, E-mal: spiccom@spic.co.in; shares dep@spic.co.n website : winw.spic.n

NOTICE OF POSTAL BALLOT

co.in& gov.in,

NOTICE is hereby given that approval of the shareholders for the re-appointment

DIPR R.0. No. : 768-PP/CLAGENCY/ADVT/1/2024-25, Date: 09-12-2024.

vi

VODAFONE IDEA LIMITED

CIN: L32100GJ1996PLC030976
Registered Office: Suman Tower, Plot No. 18, Sector-11, Gandhinagar - 382 011, Gujarat
Email: shs@vodafoneidea,com Website: www.myvi.in

Tel: +91-79-66714000 Fax: +91-79-23232251

forth inthe Notice of EGM (Notice).

and www

websites of the Stock Exchar

NOTICE OF THE EXTRAORDINARY GENERAL MEETING TO BE HELD
THROUGH VIDEO CONFERENCE (VC) / OTHER AUDIO VISUAL MEANS (OAVM)

NOTICE is hereby given that an Extraordinary General Meeting (EGM) of the Company will be held on Tuesday, January 7, 2025
at 4:00 p.m. (IST) through Video Conferencing (VC') / Other Audio Visual Means (OAVM ) to transact the businesses that will be set

The EGM is convened in compliance with applicable provisions of the Companies Act, 2013 and the rules made thereunder (Act);
provisions of the Securiies and Exchange Board of India (‘SEBI' (Listing Obligations and Disclosure Requirements) Regulations,
2015 (Listing Regulatons’) and the provisions of General Citcular No. 09/2024 daled September 19, 2026, olher circulars issued
by Ministy of Corporate Afairs from time {0 e and Circular No. SEBIHOICFDICFDPoD-2/PICIRI2024/133 dated Oclober 3, 2024
issued by SEBI, without the physical presence of the Members at @ common venue.

I accordance wih the MCA Circulars, the Notice wil be sent orly through elecironic mode to those members who e-mailids are
registered with the Company/Depositry Participants (DPs). The Notice wil also be available on the website of the Company at
Wwwmyviin, L. BSE Limied and National Stock Excha wwwbseindia.com
m respectvely. Further, members can join and parlcpate in the EGM tiough VCIOAVM facilty only.

the EGM wil be provided in the Notice. Members attending the EGM through
VCoA s e o e purpose of reckoning the quorum under Section 103 of the Companies Act 2013,
Membershoking shars i hysalom and who have oy ot / updaed o el it he Compeny e roquesad
to register / update their e-mail id with Bigshare Services Pt, Ltd. by sending requests at inve

detals of folio number and attaching a sefl-atested copy of PAN card and sel-atested copy of any other ey ) Drlvmg
License, Passport, Aadhar Card etc.) in support of addfess of the members or by logging onto hitps://www.bigshareonline,com/

of India Limited at www.bseindia.com

Investorl ogin.aspx.

Members holding shares in dematerialised mode are requested to register / update their e-mail id with their respective Depository

Partcipant(s).

The Company wilprovid remole e-voing fcily (o al s members to cast ther vo'es on te resoluions set forth in the Nofce.

Addional the Company vl e EGM, casting

votes g al the EGM pr in the Notice.

Thi for the Company in compl MCA Circulars.
For Vodafone Idea Limited

Sd-
Place : Mumbai Pankaj Kapdeo
Dated : December 9, 2024 Company Secretary

of Ms. Rita Chandrasekar (DIN: 03013549) as Independent Director of the
isbei ting onl
p: g only.
Pursuant to the provisions of Section 108 and 110 of the Companies Act, 2013
(the Act) and the applicable Rules, General Circular No. 09 /2024 dated
19" September 2024 issued by Ministry of Corporate Affairs (MCA Circular),
Regulation 44 of SEBI (Listing Obligations & Disclosure Requirements)
Regulations, 2015 (the Regulations) and other applicable laws, the Company on
9" December 2024 has completed sending the Notice of Postal Ballot along with
the instruction for E-Voting by e-mail only, to those Members / List of Beneficial
Owners as on 6" December 2024 (cut-off date) and whose e-mail addresses are
reglstered with the Company or the Deposnlory Participants. In accmdance wnm
fthe MCACircular, i

irassent
ordissentthrough Remote E-Voting only.

The Company has engaged Central Depository Services (India) Limited (CDSL)
o lacnlnale the Members to: exercnse their nght tovote on Ihe Postal Ballot through
E-Voting. E- i the Notice.

The No(\ce of Pos!al Ballot is ava\lable in the websl(e of the Company
https:// pic.i llot/; National Stock Exchange
com

com, and CDSLwww.

The Company has appointed Mis. B. Chandra & Associates, Practising Company
Secretaries, Chennai as the Scrutinizer to scrutinize the Remote E-Voting
process in a fair and transparent manner. The E-Voting period commences at
9.00 AM (IST) on Tuesday, the 10" December 2024 and will end at 5.00 PM (IST)
on Wednesday, the 8" January 2025, Thereafter, E-Voting shall not be allowed
and the module shall be disabled by CDSL.

The results would be declared within a period of 2 working days (not exceeding
3 days) of conclusion of E-Voting at the Registered Office of the Company and
posted on the website of the Company and CDSL. The results will be informed to
the National Stock Exchange, where the equity shares of the Company are listed
as! requlred underthe! Regulatlons

fe 3 Iy Asked

quently
Quesuons(FAQ)and E jlable at ia.com under
help section or write an e-mail to helpdesk.evoting@cdslindia.com. Members
requiring any clarification may also contact the Compliance Officer at the
Registered Office of the Company or through e-mail at shares.dep@spic.co.in or
Cameo Corporate Services Limited, the Registrars and Share Transfer Agents of
the Company at investor@cameoindia.com

(By Order of the Board)
For Souther Petrochemical
Industries Corporation Limited

Place: Chennai - 600 032
Date : 10" December 2024

MB Ganesh
Secretary




TGS SfeaT

PR faept 14 ufaga gdt

TS | HTeaR, 10 fedsr 2024 %ﬁﬁqégﬁ

BRIER ¥ e e

aftrr TRIQT ShTe i S AR waed Aeed Us TSt
— g5 ¢ (RhCMEA SRS IRTES 765 FAcTaTT & G A 17ftreiTe 9 &b VR ——— N BITERR dgal 15 EeMfaer AR uReEReE
s00 B e Aean T oy TR R @ e ) SmgfRi & ferg i mmmmasmq 1098.
‘ 1y eI R o o TR fore 5081 aEtew ¥ AR e
Loras N, ET02 R da o 3 I D1 feedg ¥2,900.7 fiwen de o * % 5.9 frwer e 1% £1,051.0 fiwen 4 o1
W T 784.5 ot 1 de 600 T T48.4 31l &1 45 Wia 90071 650 TIN5 drdewE | . 59 | ugo T 550.0 311 B G 9 o 105L.0% flogs osnmaﬂaama
13% A ge( 2024 Beer DE; 29% A ge( 2024 Deﬁ( Beg( 2L% A ge( 2024 Beer Dec 4.8% A Dg( 2024 De( De[

ﬁwaﬁ'{aath?&f

srwtTimT o ST T 2T
ST 3 SuTaTT < ek fe-aifeh : T 3 T 6 e Y st A
ferciier ot TSt 2 hfee 9.1 f ﬁ’s!é,in’W T HEME ST T SE
A T (T 813 IS T ) Tl st Wﬁﬁ@ém% AU arE 22,58.970 . % foIu 7% SR oIS 21 T
o & 1 <y ek S o i THTA 14 TR Y [ 1.03.939 1.08.337 42 T H G T T SR T 5 HIeH | e, “ST6] 8 st oremr
AT, e < e 3 S 1 FRear- 1 firrere 3 ¢ & ST AR = 373 140 351,043 &7} AT 45 FI famrst et erer el At are S e wferg €, 9@
e ST 2 | S ST ) THOHUES * 3EfS ¥ wE w2 ezl 22 o IR R e o A R T Y Rl H 78 Wl e iR
T R g AR S -YE A AR SR A ARRI F IR R X 61,996 80,519 30 T A W SR e Ak H AR % S URee H FRAT
ST AT HEAT HoTaRI I ot (T i forshl o Ty ek Ifg it aiftfsae are | ST HTA T 3T U Tl T6  SATareieha G sm’
S FefesR & st 3 1,000 § otfers T oft S 39 SR - T T ST 2025 FYE A FE e e T oft o g
I off SR weiE sveA @uls««qlunlqml—wq I A T hiHdl § 59 gl & I o 39 e o forg suifeet i gl
(TR ) Fe 50,000 FAE T H oAl oo SR R R WA TYE TG AT SiX HEME % qelta  Himdi, Wferdhet fofm i oY smgft
ST S TS % e FeleH Td SR for F 48 ARG e F1 =18 o e fer T € SEET F TG Anmt B TR
T TR S, A AT W e SR Anh e aft 9 sl A fafrwier dul gEEnR
01 T T ST AR H T fo < wigran T 3 ol o S ST T TR Hed J gorr R g fEawmdt 3 gey § R dfew & afs
13 T oo e e g o gﬁwa@%ﬁgg ?ﬁiﬂﬁmﬁgﬂm%m sregey (Fot ok oo ) =i e
. 16 ‘;ﬁs? : . Fﬂ"l S, B EE%W ST pel, INTd H e dR gl 4 o
ma;maﬁ‘ T 2.6 ARG ! 3T Tk 1 Tt Sael it it % frere e & g el 29.88 wftrem i afigan oot (&) ot emferet 31 Sa 2025 § TS B STEd ST T €1 3
A fersp T S5t 1 | STere Tt I SR H AE BT gfg el Meeh! W A 3R 9
ﬁ?,n'maﬂ'qq\ﬂ' SamA A R R ae AR R A g S el TRR R S o SR WA | Hiew 3R aftde % orgaR et o o R sl o v e B
TSR A HA A e o ferl fereh Wi ohi SHfiE o, TR AR R ON)-  aeHi ol foshl 8 33.37 Wfer | eferent e e |
3 TR T 377 wew F e swaroit ﬁgﬁﬂﬁrﬁﬁﬁ" mﬁvﬁ # ?ww%mhaaﬁqﬁw E%ma? w, ;T;ﬁﬁrrmz m’%leﬁaﬁ% .
FUTIH SIS T 1 1, 2026 TH Rl 29.88 196 el & feru wed i e R ar fAT SR & FHSIR .
IRel 5 USRI AT B Y STt A oo Sl IER IBTA BT © | Ao T8 376 N erTaT 65 <ot € 16 29 Jvii 1 yeed  wHioer, aed Higell i @ﬂwgﬁmﬂmw«
21 srferchifah sifergar & 78 ST & it & 7 ST AT A § 68 forit S WROW AT W S ¥ wA @l fafaear wifn €A eie A
T & | ST, el TRE SR ST Tha B TH FEM F IRE geN B WIET 7 YA ITRW  TTCAfeh WO SIS § B HISEl Hi ATEE YEITT FT G TS AT ST T 6 5 91 9 H B 600 TR Tt e =S
T SR qAfeE S A et 4.3 ufed  fofmiwel (SRw) Fwiw wnefien gererdduiza saen fEm s g Tl et | HeR are fafermian 3 s & ket o et 1 s feger
et feet 7 28 3T, 2024 HUH 1 I TG T R S HER SR GO BT Bl WE AT AN, i e weiet  goti § w1 off, AR T | 2024 F oI A 50 TR feeteh SISt R’ ohi Heach S 8 TR 3
T, 2026 TF TF 6 T WA SR SIS ord THiue {6 S A Se s me s i @ et T H G GAR HA ST T ot H e 600 HISH e ol Wi =S R T S
mﬁaﬂﬁaﬁw@ﬁﬂ%%lﬂ?ﬂﬁ‘ﬂiﬁ (FTET) IR SRS ATA I STERd FA R GUACHA % AR R A aoTe  fher W afontsss Jufiwr off © Arsmn 21 e Aiet e o Rl v (FHRRe deiT) 5 o 9 7 %21 6 9Ra
Tz uEESTE fAfies o Tt o 3R o € fh 3w fardin  HoeR R il W A o e ol i erer e aet s wifw ﬁsﬁ%wwéﬁzowwqﬁ*{rﬁumaﬁw 13T A
ST e ferfires e wewr i AT AT HATH SR HreTs e g foseet s g PRl sg wdn Hi oo STaR R 16 SR e | Sqeh =TS €9 9ree 3 it wll = ufear e o fera gers s % e
AT GEOTE FAACH B 9 DEARA T HI ARG MEE e, ‘Telifh TR A& d g ggl’ fiRTae 281 foRT T ¥, ST ST < W GfeTs =TS GHT Fe R € Eis
wﬁaﬂmw et o= & Tee @1 TSRt o Sure gee T #1 S e aredt e E1
> T e o6 et 15 aiiH SY ek Wi R § MR GART  %el A e, ‘fReen § gHRT
SAFEH AR 5 G - W e, e siv R siew i
IS 1 1 9 S # Seet gEen dfea  ofeifin, dogm, fRed, oSS dew SR W FIOEH STRMoa Bl WRd
E— Bt il SR Al ik SR R SEIA R SUdRT R 58, S ol afg o ifeleh vieei & e B &rer
LT A FET o FRHATH I e, ' TE WA TAR fAY ISR e, ‘872025 Sl o E & IaRed S@vIeT &l = el foh aciert fomél & e m WT
HTeT SR FTSRIT FEa T 37T T TN R wmSraT aﬁmm%ﬁaaﬁﬁaﬁt RATAR I RM AT o S Fl g R H =l
STERST T off 3R STRI Tl Wi T ST hufai 6 ot 37 &nif o foram 981 4 e wory o) STemaet el ST T R A e 2| e g ;’mﬂ% 3R BN SRR
. HeE, 9 fdta TIET % T TS TR
E— 41 e 81 ST Agfer
i ANGEL ONE LIWITED. o = R b
(mmmwfﬁ*ﬂm‘;mmmm,zun) Regd. Off: 601, 6th Floor, Ackruti Slar,':ie:g:zlcl'foaart:,kl::gc, Andheri East, Mumbai - 400093 E'k_vf[ %\)Eﬁ' \10 a_
B PUBLIC NOTICE oot e Y ot feeeh- ST o ey
1 [fie et e e el Riftes 2 G A Name OF Trade Name of | NSE Reg.| BSE Reg. | MCX Reg. Regd Address Of Sb/Ap Qﬂﬁmﬁﬂﬂﬁ!ﬁﬁwm 1,207 T3 TR SR TR
2 | s R P ARA | oto7aoes s SBIAP SBIAP No. No. no. ST BR SRR feret ot oY Teelt BRI T 663
[EET T T | [ R S || T | D s b | st s
s e | o e, i, e (TTTRE This s to inform/confirm that we have discontinued our Business Relaons with the a;;?gens\znﬂoned Authorized Persons. 5 T 246.8 T 7K Ammﬁ%ﬁﬁ N
PR P mﬁl"‘“ﬂ 452001 %ﬁgﬁ;ﬁg gher:)ls andﬁGer:r‘al Publ:lc al;ebwlarr:jd agans Dealng i with e i his/th(eir ey a5 dourIAulhanzed Persons and we | | TRATEI N 2;’?,3;: e o= % faw
A R 2 erey onfim rat we wil not e fblein any manner for any consoquenc of such dealngsdedls. ) mm e S
mﬂ?;?%%m g mq%m " mmmmzuzs Clients are requested to contact our centralized desk 022-3355 1111/4218/5454 or email us‘prpm@:gﬁ?«%kelq_ggf«?un aﬁ_a_ aﬁz T ﬁ Ta FR ST 1T 59 'i'lllhl FETT A ‘*q-" 'lE.I 3
: arar Date :10.12.2024 - .
e T~ |orger 1§ | | place : Madhya Pradesh Authorised Signatory | | 100 THIEET e FAgTR s famad®  fow af 2025 et ufeer
AR N okl FEN TR ATSSBAE  SfATH 120F 122 WIS AT TF ofw § offl =)
fierriee o MU B WP N | o) 35 8101 Brioiew Riffies aRfere v [fRaers(1)] THT IR 45 WO IR F ACRITAF G SEefReA e it
"j“"m@ii"a‘;.""” [ ——— E Cent Bank Home Finance Limited (ﬁl‘laﬂﬁa) S e q—ﬁ"‘ﬁ, Rk il %W' "‘?‘ﬁ"ﬁ SR 22 S m
S b SN B v e e | s Eufd & BT Y246 3FAS TSI T A2RERHT 1 ot F  FIGHeT ehe frar e |
| e gt [os01205 gy | |Gt 3 R o e < g o A B e e g B A0 S dmgw o et e || 9 2023-24  H AR oA S ofR mRI SRl R SRR H 500 F
e e A e e e e e | | B 8 et e e S B et v e s B e s o S b e s e 1| | TR T 110 60 RAHTENHIHAGEY  Sife ket ol <
et : 10122020 T U ju mw?%mmmammﬁum o)a"yu—‘m‘faﬁmsamz%g‘;w‘;;ag;%;ga;mmmaamﬁm Fg T oml A AR # T T AR BT & wnferer g, v
TR TBBY/IPA-001/1P-PO0703/2017-2018/11301 mfm?mi: 7;1:?:33!3 mmmmmzzmﬂf:mmamemmmﬁﬁ:u‘ujmaww %—mﬁm :,'ﬂT T aag W mﬁ\_ﬂ ﬂ 2.4 m-ﬂ—@mmm
AR SR A F el ‘ﬁﬂéﬁml e s wfer € S
’“"“""'“;;‘,““""“"“’ I R R e Hey forr a9 2024-25 % Ny St 3T T s s H R
ST ST T 1.6 T2 ﬁaﬁm F TRd H 37 gl
s , HaTtes 15, 3. 9. 528/2/2]1, 3. 8. 528/3/2, 528/3012/2,
aﬂw;gmg %/é%mm aﬁmmmemaﬂwmw%m ...............
uu wmow 021 a3, ﬁamm i e, w;! 32 H *
o . 3T, faatien : 08.12.2024 . TS uﬁsrﬂaz ﬂﬂmﬂaﬁﬁi{m : m ﬁ m 1 O 0
SBI [@ IDBI capital e . ey 0T el -1, LA, T, ST 4020 o o720 4a00s i q El E
Raw Ac3or TR B dEd d-Moph @ e @ vt ﬁqﬁ BTTéT
e RGeS (~ohvees) o omaret oo i ASIRVAD MICRO FINANCE LTD g E)
st $iew e s (o) (ot CIN U65923TN2007PLC064550 : . '
WGER & o 3 SRR ARdi e dw ik s g s 9th and 10th Floor, No 9, Club House Road, Anna Salai, H S weet T Ted T ﬁﬁﬁﬁ 470
m("ﬁﬁa‘lf SRR U AN LY Chennai 600 002. Tamil Nadu. | T e, © iR Foer o T AR o
e e e STl e e Tel:044-42124493 : formen 5 =7 5 370 fom
TUE (o, 4 £ REwR 00 S T <l A1) . <t S £t BRI T O S et &1 foT et A st
RHEAA S ("OTET) W(ET) T ISt e o ST S TR T TS el fh SO AT T TR o 3 Fershei bt
&g, Siuve & o1 WiRae @ gt “oret 8 S :
St 5 A & ol R Al WER” ST 7% 2 S (R . it ferer farfmfe o e Wﬁm%mmwaﬁwm
o) B ST TR SHIRGIAIA G e A1 b | sty Prdtwatel ot e wa # S Bt waggm A fea s 2 5 Peeflaa seeca # @ ow AR B smEolt & At dem it F1 100 FmE T SRl e % SR A
%ﬁgsgmmﬁﬁﬂﬁv%ﬁ%ﬁ formfirfi smamot W R 24/12/2024 B JaE 10.00 T # Roan ST, 7 W Aoz TSt S A B oMyt H Aot o o @ E R ggﬁ{muzoqﬁaﬂ% ?mgwaggg
5 1 g | TR 27, , aftrecd T g1 AR R o 3 araeg R i Bt 7w T g 2. R s Bt ot wdl &) e, e et el s R e g g 10 aEeaeITas0 At # TEn ¥
B SR :vﬂaﬂwmmiwwt;mgg e 1 TR, Ao 5 22 @ R (o B ) ot B v e e v e R o e e g R X O o e ol || (OIS 10w SRSl g § Tl B W 36
;g;—a{%aﬁaﬂmﬁs (%eﬂeﬁ)%w@ A AT o @ S & oot .WWFWWW470 Wﬁﬁmwﬁm
e Al per T T T Lo T
gg;z;@“""" "wg;_:ﬁt a;]nﬁm’ (Fa—f%) 71 wwwidbicapital.com TR STHY AL TRACTATHISTS-SH1TA, 330040700000787 5Tt -fiTer, 329750700000740, St d-fteet, 330170700000701, : 2023 ﬁgms%m% i RS
z|sw$vel ¥ o a8 | TR TR EeH aeife SR e R A H e H
g a [ o [ 9 orddl e, 328880700001 980, BARITASTATTERT-SH1Ter, 329720700001 326, TG HEERT e, 3828900700001 310 e frrar-sfteet " 71 ST TR 250
?@“J“*’* s ‘1:232;;:21 @ﬁ‘m'" ,341680730001025, BeRTaTGE-RAZ - ftuet, 3288 30700001058 FGIRIMR~1Te, 329730700000460 ATTGIAR-HTer, 328890 o T ST wREE T 3R W feu I 470 fammi 3 vn
;‘:'q:r:aé %';'Z’m megm — T 700001027,1034,328890750000003 FREVET ATPR-3HTe,329290700001143,1187 ERgwTaR-5feer, 328730700001099, 220 1 AR 3R J aﬁ;jﬁﬁ ey
TR g s S BT | S ST, FEVTETT R 3 TGRS - Y, 328990700001275 gt -5fiet, 329160700001235, MeMgzawdioe-sfiwer, 328630700001 163, 1164,1176,1184, o1l S U Fomi et ﬁqﬁ@@!ﬁt !
T T SR ] A R ) T, v A e | GEITE T gy affeus oIk uRadd  SEH e, WRIE % F
v Tl *) e ¥ g et g el 4 Fra il s 1198,1199,1204,1207 7ait-fteet, 340860700000779,0806, fafemgzars-sfieer, 328600700001392,1407, LS (SRR e 100 R TR e
ﬁg;?&ﬁ;mﬁ%@gﬁmﬁm@mﬁﬁ sl A 1 83 g bt e o T G- S Aot o ot s 10,000/ A o | e e P e P ) ol ST o v T At
mmﬁm%mwmwmﬁwﬁ%m T BT (SRABH dctwatet Bt arg & witer Rz smeam). dicfiwal B G gEwen wAYHAT B A AT T B, St STt B forg g H T 9T e faar aﬁﬁmﬁaﬂ—{wm
e ot P setgatc & Tt et 13 e o g o 9542500664 T b T, A FT e AT geT W favea famee S
mewg&wﬁwamgngwmﬁwww aitrge aitrar & ofRgal 370 st fmm T % e e 7 A
o g arddidand Bfiea T s RerRAw Rifids s Tt e . i o < R €1 T mwmaﬁgﬁm?maﬁﬁ
Rt 10422024 &R o T Geifer 3ET 840 fommi - el

Tt TR ﬁmmwmamw@ ﬁm'laam éﬁawmﬁ 091, JFR 4, ssﬁam o, R, w79 4;20‘23#%@@/@%?“@?&1 1, et A, T STl 3 <Y, et 462001 & WA

ilin TR ST ot

ARG 3 T W foTy A .. ?jsﬂwﬁ@g%z mﬁﬁwﬁmﬁz@fﬁﬁ?@ W/A i%i"e‘wa AR e, fergem AgfRer & are, O w, aeff, 4ag- 400013 e, subs_bs@bsmail.in a1 57575 T TTHTH B REACHBS T BT it =l



	Public Announcement FINAL-scan
	Public Announcement_English
	Public Announcement_Hindi

